Lo
)
~

{
|
n.
] N
ol IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABRD BENCH
. J ’
., AT HYDERABAD -

!

[

|

| - * okt
l

f

0.2.534/95. ; - | Dt, of_Decisien i 19-3-98.
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Dr,Mrs.Kumada S\[Jku'mam ' .. Applicant,
Vs |

1 g

|
1. The Ceuncil of |Sci'ent1fic Industrial
Resegrch, CSIR., New Delhi threugh its
. Directer CGéneral, :

2. The DirectcrI,Indian Institute of .
Chemical Technology. Tarhaka, | . !
Hyderabad-soo 007

3, The Corztroller “of Admimctratia '
Indian Inctitute of Chiemical"
Technelegy, Tarnaka. Hyderabad=7.

4, br,2,V.Rama Rag . .. Respendents

M_%‘.D;‘Venkateswara Rae
Counsel for thcl": rjespbndents E M!;*.C.B.Desai, &C for CSIR
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Counsel for the;e spplicant

CORAM: = |
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THE HON'BLE SHRI 'R. RANGARAJAN : MEMBER (ADMN.)

l
M
l F
THE HON'BLE SHRT 'B.S 8.Jal PARAMESH;WAR : MEMBER (JUDL,)
Wl w W .
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[ ORDER

ORAL ORDER (PER HON‘*BLE SHRI B.S.;:JAI PARAMESHWAR : MEMBER (J)
{

_ Népe en feither side,
S :

2. Thi.é OAliis filed te quash the preceedings No,CTE/A, 21/R-MAN jmmm
Iv/92-93 d't.3‘+4-§5 :a_nd to issue éiirection tc the respondents to
consider the q’:asfe of the afpplicai}ut for promotion as per the date (e
eligiblity. ;

3. On 5-1L98' the learned ceu:’nsel for the respondents submittemmm
that the o).} had ~bec'cme infructuo;us as the applicant had. been |
r}inte_ryiewed alnd ‘promoted. Then fthi<= CA was posted ar to 22-1-.98,

4, This OA iq ':ﬁ-t-imﬂ pested for to-day for final hearlng. Eve
teday the app!licant i':- absent.

- Since the applicant has already been premoted it appears t

- Zhe has ne 1nterest ‘in presecuting the Oih., Hence the OA i*= dismic

as it [& come infructuous. No erder as to cests.
. -
(

5\% (R. RANGARAJA%)

MBER(JUDL.)  f: MEMBER { ADMN &
' \‘iﬂ?ﬁ%&i‘teg i The 19th March, 1998, ! h\F}\_/ﬂ
spr “~~ -(Dictated in thef_OEe; Eeﬁrf) 7 b
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The Dlrector General, Couneil of Scientific Industrial
Resesarch, CS5IR., New Delhi, '

The Diractor, Indian Institute of Chemical Tetknolagy,
Tarnska, Hydarabad,

The Contrnllarro? Administration, “Indian Instituts of
Chamical Technology, Tarnaka, Hydarabad.

Onz copy to Mr, 9, Venkateswara Hao,'ﬂdvacaté,.CAT., Hyd.
One copy to Mr. C.8,Desai, SC Por CSIR, CAT., Hyd.

One copy to 5SIP M(J), CAT., iyd.

Onz copy to D.R.(A), CAT., Hyd.

One duplicate copy.




~
TYPED BY CHECAcD BY
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IN THE CENTRAL ADMINISTRTIVE TRISUNAL
AYBEZABAD BENCH HYJERABAD

THE HIU'SLE MR BURANGAIAIAN 3 M(A)

A ND

THE HIN'3L: MR.3.5. 341 PARAMESHWAR »
: M(a)

DA%ED; | &1, (£§§>

BRSERLIUIGMENT

ADMITTED A ND IPTERIM JIRECTIONS

IS3UED.

ALLIYZD

- ODISP3SED OF WETH DIRECTIONS
DISMISSED | '
S
DISMISSED AS fu ITHDRAWN
DISMISSED FOf JCFAULT
JRDERED/REZELTED

N ORDER A4S Q) CUSTS,

IT CounT ' YLKR
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